
Allocation for Agriculture and 
Irrigation

3287. SHRI DHARAMAVIR VA- 
SISHT: Will the Minister of PLAN
NING be pleased to state:

(a) the allocations for Punjab, 
Haryana, Himachal Pradesh and R&1- 
sthan separately State-wise in the 
Fifth Five Year Plan regarding Agri
culture and Irrigation, together with a 
summary of major projects;

(b) the amount of allocations spept 
and targets achieved uptodate; and

(c) whether Government propose a 
review or rephasing of allocations and 
targets for the remaining period of 
the plan for securing objectives' of 
the full plan?

63 Written Answers

Major &  Medium Irrigation 

Minor Irrigation

Rural Roads

Rural Water Supply 
Power

(i) Rural Electrification Corporation
p .

(ii) Rural electrification for energising 
pumpsets.

Handloom

Sericulture

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) and (b).
A set of statements (I to X ) giving
the requisite information is laid on
the Table of the House. [Placed -in 
Library. See No. LT-679/7].
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(c) Additional outlays as already 
indicated in the Budget for 1977-78 
under the following sectors have been 
made. Their state-wise allocations 
are being worked out.

( Rs. Crores ) 

Additional Assistance
1

Advance plan assistance to States.

•From the Agricultural Refinance and De
velopment Corporation and other lend
ing agencies.

20 With supplementary outlays from resources 
o f State Governments and Local Bodies.

40

20

175* *Will be supplemented by institute nel 
finance.

20

4

JULY 13, 1977

100

260*

Inquiry into Death of Shri Siddarth 
Bandodkar

3288. SHRI EDUARDO FALEIRO: 
Will the Minister of HOME 'AFFAIRS 
be pleased to state:

(a) whether Shri Siddarth Bandod
kar brother of the Chief Minister of 
Goa, Daman and Diu died a few 
months ago as a result of bullet injury 
suffered by him on the 8th December, 
1975;

(b) whether the said injury was 
caused by an unlicensed pistol and 
the pistol did not bear any finger 
prints;

(c) whether Smt. Anuradha Ban
dodkar alias Leena Chandavarkar 
widow of the deceased has applied 
to the Government for an' inquiry 
into the whole incident; and

r




